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A.P.C. Report on Cotton support 
Price

3652. SHRI K. LAKKAPPA: Will the 
Minister of COMMERCE AND CIVIL 
SUPPLIES AND COOPERATION be 
pleased to state:

(•a) whether Government have 
studied Agricultural Ptkes Commis
sion report on cotton support price;

(b) if so, whether Government 
have accepted all the recommenda
tions; and

(c) if sot the details thereof?

THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN 
DHARIA):(a). Yes, Sir.

(b) and (c). The matter is under 
consideration.

Taking over of ‘Kudrati Manzil’ in 
Tilhat Town of Shahjahanpur

3653. SHRI SURENDER BIKRAM: 
Will the Minister of COMMERCE AND 
CIVIL SUPPLIES AND COOPERA
TION be pleased to state:

(a) the reasons for which Govern
ment have not so far taken over the 
"Kudrati Manzil” a property worth 
lakhs of rupees in Tilhat Town of 
Shahjahanpur District in Uttar Pra
desh and the owners of which are 
three Pakistani nationals;

(b) whether Government propose 
to take over the entire property in
cluding fine from the people who 
have since been enjoying the benefits 
of the said property; and

(c) if so, when?

'THE MINISTER OF COMMERCE 
AND CIVIL SUPPLIES AND CO
OPERATION (SHRI MOHAN
DHARIA): (a) to (c). The entire pro
perty in question which consists of 
one house and some land in District 
Shahjahanpur, was owned by late 
Shri Qudrat Hussain Khan, who is 
survived by his widow, 3 sons and 3




